SCHEDULE |
FORM A

PUBLIC ANNOUNCEMENT

{Ragulation 14 of the Insclvency and Bankruptey Board of India
(Woluntary Liguidation Process) Reguiations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
VIPATRA TECHNOLOGIES PRIVATE LIMITED

RELEVANT PARTICULARS

VIPATRA TECHNOLOGIES
PRIVATE LIMITED

01| Mame of Corporate Person

(12| Date of incarporation of Corporate Person | 16/11/2020

Ud Aumm‘%ty under which Corporate

debtor is Incorporated / Registered Registrar of Companies - Bangalore

04| Corporate [dentify Number U72900KAZ2020PTC141081

No.14, 37th Cross, 8th Block, Jayanagar,
o | Address of the Registered Office Jayanagar West, Bangalore,
“H1of Corporate Person Bangalore South, Karnataka,

India. 560070

. |Liquidation commencement date

196 | of the Corporate Person 20";0352{3%
07 [Name, Address, Email Address, Name: Venkata Subbarao Kalva
Telephone Number and the Address: #41/1, 11th Cross, 8th Main,

Registration Number of the Liquidator | 2nd Block, Jayanagar, Bengaluru — 560011
Email: subbaraocs@gmail.com

Mob: +91- 8147238639

IP Regn No: IBBVIPA-QD2/4P-NG017 S
2017-18/10655

AFA Certificate No.
AA2/10655/02/311226/204033

Validity of AFA: 31/12/2026

(8|Last date for submission of claims 20/04/2026

Notice 15 hereby given that the Vipatra Technologies Private Limited has commenced
vo untary iquidation on 20/03,/2026.
The stakeholders of Vipatra Technologies Private Limited are hereby called upon to
submita proof of their claims, on or before 20/04/2026 to the liquidator at the address
mentioned againstitem 7.
| The financial creditors shall submit their proof of claims by electronic means only. All
' other stakeholders may submit the proof of claims in person. by post or by electronic
AN S,
submission of false or misleading proofs of claim shall attract penalties
Venkata Subbarao Kalva
Liguidator of Vipatra Technologies Private Limited
IP Regn No: IBBI/IPA-002/IP-N00179/2017-18/10655

Date : 23.03.2026 AFA Certificate No. AAZ2/10855/02/311226/204033
Place: Bangalore Validity of AFA: 31/12/2026




